FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M.P. ENTERPRISES AND ASSOCIATES LIMITED OPERATING IN
TRANSPORTATION AND MANPOWER SUPPLY AT PUNE, MUMBAI, BANGALORE
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons)Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN/ CIN/ M. P. ENTERPRISES &
LLP No. IASSOCIATES LIMITED
U34999PN1998PLC012981
2. | Address of the registered office SECOND FLOOR, CHIRANJEEV
IAPARTMENTS, KARVE ROAD
PUNE 411038
3. |URL of website INil
4. |Insolvency Commencement of the Corporate Debtor 20/04,/2023 (NCLT order received
on 02/05/2023)
4. |Details of place where majority of fixed assets are [Pune, Mumbai and Thane
located
5. |Installed capacity of main products/ services There are no manufacturing
operations. There is a fleet of about

400 buses. ,

6. |Value of main products/ services sold in last(Sales: Rs. 157.90 Cr. |
financial year (2021-22) e

7. |Number of employees/ workmen INIL

8. |Further details including last available financial [Write to the Resolution Professional
statements (with schedules) of two years, lists ofat : mpent.cirp@gmail.com
creditors, relevant dates for subsequent events of the Contact: 401, Darshan CHS Ltd.,
process are available at: Raghunath Dadaji Street, Fort,
Mumbai 400001.

022 4971 5974/8591095341

9. |Eligibility for resolution applicants under section |As above
! 25(2)(h) of the Code is available at:
10.| Last date for receipt of expression of interest Aug.7,2023

I1.|Date of issue of provisional list of prospective|Aug.17,2023
resolution applicants
12.|Last date for submission of objections to provisional |Aug.22, 2023
list
- 13.|Process email id to submit EOI mpent.cirp@gmail.com
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Date: 14/07/2023
Rajeev adiar

Place: Mumbai esolution Professional
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